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have been sanctioned to all those
whose names were recoranmended by
Members of Parliament (Lok Sabha)
during January to March 91; and

(b) it not, what gteps are being
taken in the matter so that the re-
commendations given by M.P. may
be fulfilled?

THE MINISTER OF PETROLEUM
AND NATURAL GAS (SHRI B.
SHANKARANAND): (F‘) No, Sir.

(b) The pending cases are heing
looked into.

Representation of employees of
Indian Airlines

1028. SHRI GURUDAS DAS
GUPTA: Will the Minister of CIVIL
AVIATION AND TOURISM be
pleased to state:

(a) whether Indian Ajrlincs autho-
rities have received any representa-
tion on 3rd June, 199! signed by
more than 100 employees;

(b) if so, the details thereof; and

(e) if so, Government’s reaction
thereto?

THE MINISTER OF CIVIL AVIA-

TION AND TOURISM  (SHRI
MADHAVRAO SCINDIA). (a) Yes

Sir.

{(b) The Administrative offices of
Indian Airlines ‘were declarved close on
20-5-91, 22-5-91 and 24-3-91 on ac-
count of Lok Sabha Elections, the
demise of Shri Rajiv Gandhi and his
funeral respectively. FHowever, the
Re ervation Office of Widian Airlines
which is essential for the operations
of air services was not closed on these
days. The employees of the Reser-
vation Office’ have demanded that
they should be given ‘da2ys off’ in lieu
and a similar practice should be ful-
lowed n» friture,

(¢) It is not possibie tn acced to
the lemznd of the emplovess in this
matter?

[RAJYA SABHA]
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1030. [Transferred to lst August
1991.] x

Royalty on coal to Assam

1031. DR. NAGEN SAIKIA: Will
the Minister of COAL .be pleased to
state:

(a) whether j;he disspibuting \,pc;int
of coal from Assam has heen located
in West Bengal, °



